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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
3 gW EST DISTRICT, TIS HAZARI COURTS, DELIII
36181-262¢
No. | /Genl./Circulation/West/THC/2026 Dated, Delhi the & 8// 57%

Sub.:- Compliance of direction dated 09.01.2017 of Hon'ble High Court of Delhi as contained in Crl.
Appeal No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref.:-  Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon'ble High Court of Delhi.

Forwarded copy of letter No. 34135-34200/R.R {Sessions)/South/Saket/2026 dated 04.08.2026
along with its enclosure i.e. Annexure 'A' (Record of [44 Petitions under the Arbitration & Conciliation Act
for the year 2022 & 2023 are identified by Record Room (Sessions), South District during the period w.e.f.
21.07.2026 to 31.07.2026 for weeding out) bearing Diary No. 9822 dated 07.08.2026 received, on the subject
cited above, from Dr. Saurabh Kuishreshtha, Ld. District Judge - 04/ Ld. Officer-In-Charge, Record Rooms,
South District, Saket Courts Complex, New Delhi, with the request to send the information related to the
pendency of Appeal/Revision/Casc/Petition/Matter, if any, of the Cases mentioned in the Annexure A’
(Record of 144 Pctitions under the Arbitration & Conciliation Act for the year 2022 & 2023 are
identified by Record Room (Sessions), South District during the peried w.e.f. 21.07.2026 to 31.07.2026
for weeding out) be sent to Record Room Sessions, South District through Official E-Mail ID :
rrst.ddc@dde.nic.in within 30 days. If the reply not received in the stipulated time, it will be presumed
that there is nmo Appeal/Revision/Case/Petition/Matter pending of the Cases as mentioned in the
Annexure 'A’ (Record of 144 Petitions under the Arbitration & Conciliation Act for the year 2022 &
2023 are identified by Record Room (Secssions), South District during the period w.e.f. 21.07.2026 to

31.07.2026 for weeding out), for information and immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services dealing with Civil Matters, West
District, Tis Hazari Courts, Delhi.

2. Branch Incharge, Record Room (Civil), West District, Tis Hazari Courts, Delhi.

3. Branch Incharge, Record Room (Sessions), West District, Tis Hazari Courts, Delhi.

Me Chairperson, Website Committee, Tis Hazari Courts, Delhi with the request to direct the
concerned Officer/Official to upload the same on the Centralized Website of Delhi District Courts as
well as Website of West District.

5. PS.to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

6. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on

LAYERS. W
(/

(Harish Kumar)
District Judge (Commercial Court) - 04/
Officer Incharge General Branch,
West District, Tis Hazari Courts, Delhi
Enclosure:- As above.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSTORSISEHCRE )
SOUTH DISTRICT, SAKET COURT COMPLER; NEW DE'LH'E.UEE )}
. AUB .
No._ _ 3¥BS-342eo pp (Sessions)/South/Saket/2026 iy U } Dated: __\&leg 4/
To, RN ' . /&.
The Ld. Principal District & Scssions Judges, W‘i _____:4,_.../:“""' ?."ém

South-East District/ New Delhi District PHC/ Rouse Avenue Courts/
Central THC/ West T1{C/ North-West Rohini/ North Rohini/ East KKD/North-East KKD/
Shahadra KK D/ South-West Districts Dwarka New Delhi.

Sub.: Compliance of direction dated 09.01.2017 of Honble High Court of Delhi as contained in Crl.-
Appeal No. 736/2008 (State NCT of Delhi Vs Tariff Singh).
Ref.:- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon’ble High Court of Delhi.

Respected Sir/Madam,

This is to apprise you that the records of 144 Petitions under the Arbitration & Conciliation
Act for the year, 2022 & 2023 in Record Room (Sessions), South District, have been identified during the
period w.e.f. 21.07.2026 1o 31.07.2026, which have to be weeded out. A list of these files is annexed as
Annexure ‘A’

It is, therefore, requested to direct the concerned officer to circulate the same to the
Courts in your district and the concerned Officer(s)/Official(s) may please be impressed upon to inform
at the earliest as to whether any appeal or matter in respect of the cases/ petitions shown in Annexure-'A'
are pending before their Courts/ Trial Courts/any other Courts, and confirmation in this respect be also
sent to Record Room Sessions, South District on the official e-mail id i.e. rrst.ddel@dde. nic.fn within
30 days so that the relevant records pertaining to such pending appeals or matters may not be destroyed.

It is further submitted that in case no reply is received within the stipulated period of 30
days then it will presumed that there no such Appeal, Revision or any other matter in respect to the list
of cases specified in Annexure ‘A’ is pending, )

This issues with the prior approval of the 1.d. Principal District & Sessions Judge, South
District, Saket Courts, New Dethi.

Thanking you.

Yours fa'ghf‘ul!y, ,
A})
(Dr. Saurabh Kulshrestha)
District Judge-04/Qfficer In-Charge,

Record Rooms, South District,
Saket Court Complex, New Delhi

EncL : Annexure-'A'".
Copy forwarded for information to :-

1. The PS to the Ld. principal District & Sessions Judge, South District, Saket Courts Compiex.

2. Copy to Branch In-Charge of R & 1 Branch, South District with the direction to circulate and
upload the list of cases specified in Annexure-'A’ on the Layers platform of South District and
also to circulate it on the official e-mail Id's of the Courts of District Courts South to obtain
confirmation or reply with regard to the pendency of any appeal or any other matter in respect
thereof and to provide compliance report with proof of circulation within two days after
receiving this letter to the Branch In-charge, Record Room South, New Delhi.
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. NO.| CASETYPE |[CASE NOLASE YEA PETITIONER RESPCNDENT DOD DECISION TYPE GOSHWARA

1 JMP{YCOMM| 352 2023 TOYOTA FINANCIAL SERVICES INDIA AMIT KUMAR SINGH 31-03-2023 DISPOSED 1275/COMM/2023

2 _|OMP({nCOMM| 383 2023 IDFC FIRST BANK LTD AMIT RAJ BAGGA 31-03-2023 DISPOSED 1276/COMM/2023 |

3 |OMP(l}commM]| az7 2023 HDFC BANK LTD MANISH YADAV. 31-03-2023 DISPOSED 1277/COMM/2023

4 [OMP(l) COMM|{ 430 2023 HDFC BANK LTD VIVEK SINGH 31-03-2023 DISPOSED 1278/COMM/2023

5 |OMP(l)CcOMM| 509 2023 HDFC BANK LTD KOMAL BISWAL 31-03-2023 DISPOSED 1279/COMM/2023

6 [OMP({l) COMM| 510 2023 HDFC BANK LTD BALRAJ SINGH 31-03-2023 DISPOSED 1280/COMIM/2023

7 | OMP(}) COMM| 534 2023 KOTAK MAHINDRA BANK LTD PARDEEP KUMAR 05-04-2023 DISPOSED 1281/COMM/2023

8 | omp (I} comm 22 2023 KOTAK MAHINDRA BANK LTD DHARAMPAL RAM 10-04-2023 DISPOSED 1284/COMM/2023

9 | OoMP (I} COMM 46 2023 TOYOTA FINANCIAL SERVICES INDIA JAFARUDDIN ABDUL GAFFAR 10-04-2023 DISPOSED 1285/COMM/2023
10 | OMP{l) COMM |- 614 2023 KOTAK MAHINDRA BANK LTD JITENDRA GUPTA 10-04-2023 DISPOSED 1286/COMM/2023
11 | OMP{I) COMM 74 2023 TOYOTA FINANCIAL SERVICES [MDIA SHAKEEL AHMAD 11-04-2023 DISPOSED 1288/COMM/2023
12 | OMP (l) COMM 75 2023 TOYOTA FINANCIAL SERVICES INDIA SUNEEL LAHOTI 11-04-2023 DISPOSED 1289/COMM/2023
13 |OMP(l)COMM| 612 2023 TOYOQTA FINANCIAL SERVICES INDIA MOHD SAQIB 11-04-2023 DISPOSED 1290/COMM/2023 |.
14 |OoMP{l)COMM| 240 2023 'AXIS BANK LTD ASHOK KUMAR KASANA 13-04-2023 |- DISPOSED 1294/COMM/2023 |.-
15 JOMP (i) cOMM| 337 2023 KOTAK MAHINDRA BANK LTD MOHAMMAD HAROON 13-04-2023 DISPOSED 1295/COMM/2023
16 |OMP{I) COMM| 747 2023 KOTAK MAHINDRA BANK LTD NANDU KUMAR 13-04-2023 DISPOSED 1296/COMM/2023 |.
17 {OMP{l) COMM]| 445 2023 HDFC BANK LTD LALAN KUMAR MANDAL 18-04-2023 DISPOSED 1301/COMM/2023
18 |COMP(lI}COMM| 446 2023 HDFC BANK LTD SUMIT KUMAR 18-04-2023 DISPOSED 1302/COMM/2023
19 [ OMP[l)COMM| 448 2023 HOFC BANK LTD RAKESH KANT 18-04-2023 DISPOSED 1303/COMM/2023
20 | OMP{l) COMM |- 449 2023 HDFC BANK LTD NEERU BAGGA 18-04-2023 DISPQSED 1304/COMM/2023
21 | OMP (1) COMM,| 497 2023 KOTAK MAHINDRA BANK LTD VIRENDRA KUMAR YADAV 18-04-2023 DISPOSED 1305/COMM/2023 §
22 {OMP()) COMM| 500 2023 KOTAK MAHINDRA BANK LTD RUDRA TRADING COMPANY 18-04-2023 DISPOSED 1306/COMM/2023 |
23 | OMP (I} COMM| 349 2023 TOYOTA FINANCIAL SERVICES INDIA SOPAN PRABHAKAR PATIL 20-04-2023 DISPOSED 1311/COMM/2023 |
24 1OMP(l)comMmm| 351 2023 TOYOTA FINANCIAL SERVICES INDIA AZHAR SIDDIGUEE 20-04-2023 DISPOSED 1312/COMM/2023
25 | OMP({ljCOMM| 606 2023 TOYOTA FINANCIAL SERVICES INDIA RAJU PANDURANG INGALE 20-04-2023 DISPOSED 1313/COMM/2023 |.
26 | OMP{l) COMM| 679 2023 KOTAK MAHINDRA BANK LTD DAGAR ENTERPRISES 21-04-2023 DISPQSED 1314/COMM/2023 |
27 | OMmP(ljcOoMM]| 380 2023 KOTAK MAHINDRA BANK LTD DHARMENDRA KUMAR 24-04-2023 DISPOSED 1316/COMM/2023 |
28 |OMP(l}COMM{| 381 2023 KOTAK MAHINDRA BANK LTD DIWAKAR SINGH 24-04-2023 DISPOSED 1317/COMM/2023
29 |OMP(ljcoOMM| 476 2023 KOTAK MAHINDRA BANK LTD MANISH GUPTA 24-04-2023 DISPOSED 1318/COMM/2023
30 [OMP{l)COMM| 633 2023 KOTAK MAHINDRA BANK LTD CHARANJEET SINGH 24-04-2023 DISPOSED 1319/COMM/2023
31 [OMP(1)COMM| 652 2023 HDFC BANK LTD SHANKAR SHARMA 24-04-2023 DISPOSED 1320/COMM /2023
32 | OmMP{hCOMM{ 653 2023 HDFC BANK LTD BABITA RAM SINGH 24-04-2023 DISPOSED 1321/COMM/2023
33 | OMP{NcCOmMMm| 283 2023 KOTAK MAHINDRA BANK LTD AVDESH KUMAR 26-04-2023 DISPOSED 1323/COMM/2023
34 |OoMP(l)COMM| 284 2023 KOTAK MAHINDRA BANK LTD SHIV BAHADUR SINGH 26-04-2023 DISPOSED 1324/COMIM/2023
35 jOMP(ljCcOMM]| 814 2023 KOTAK MAHINDRA BANK LTD NAND KISHOR 26-04-2023 DISPOSED 1325/commy/2023
36 |OMP{I)COMM| 816 2023 KOTAK MAHINDRA BANK LTD VISHAL K 26-04-2023 DISPOSED 1326/COMM/2023
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37 | OMP{l)COMM | 264 2023 TOYOTA FINANCIAL SERVICES INDIA GIRDHAR SHNGH 27-04-2023 DISPOSED 1328/COMM/2023
38 'OMP {I) COMM| 699 2023 YES BANK LTD EXPORT KING P LTD 27-04-2023 DISPOSED 1328/COMM/2023
39 [OMP(I}COMM]| 700 2023 YES BANK LTD EXPORT KING P LTD 27-04-2023 DISPOSED 1330/COMM/2023 §.
40 | OMP () COMM| 402 2023 KOTAK MAHINDRA BANK LTD AMRESH CHANDRA UPADHYAY 28-04-2023 DISPOSED 1333/COMM/2023 |-
41 OMP(l)COMM| 854 2023 KOTAK MAHINDRA BANK LTD DHEERAJ KUMAR 01-05-2023 DISPOSED 1334/COMM/2023
42 |OMP (I COMM| 897 2023 KOTAK MAHINDRA BANK LTD ROHIT 01-05-2023 DISPOSED 1335/COMM/2023
43 J1OMP(I)COMM| 666 2023 HDFC BANK LTD AJAY KUMAR VERMA 02-05-2023 DISPOSED 1336/COMM/2023
44 | OMP (1) COMM| 667 2023 HDFC BANK LTD IRFAN MALANI 02-05-2023 DISPOSED 1337/COMM/2023
45 | OMP{l) COMM| 443 2023 HDFC BANK LTD DHRUV YADAV 03-05-2023 DISPOSED 1338/COMM/2023
‘46 | OMP{l) COMM| 5385 2023 TOYQTA FINANCIAL SERVICES INDIA PETER MANUEL FERNANDES 03-05-2023 DISPOSED 1339/COMM/2023
47 | OMP{l) COMM| 597 2023 TOYOTA FINANCIAL SERVICES INDIA SURESH KUMAR 03-05-2023 DISPOSED 1340/COMM/2023 |
48 | OMP{l) COMM/| 665 2023 HDFC BANK LTD SEEMA SURESH CHOUDHARY | 03-05-2023 DISPOSED 1342/COMM/2023
49 | OMP{l)COMM | 598 2023 TOYOTA FINANCIAL SERVICES INDIA A KUMAR JEWELLERS 03-05-2023 DISPOSED 1341/COMM/2023
50 |OMP{l)ComMM| 928 2023 KOTAK MAHINDRA PRIME LTD SUBHASHNI DEVI 04-05-2023 DISPOSED 1344/COMM/2023
51 | OMP{l)CoMM]| 677 2023 KOTAK MAHINDRA PRIME LTD GOLD VIBES SERVICES P LTD 06-05-2023 DISPOSED 1346/COMM/2023 |.
52 |(OMP{I} COMM| &85 2023 CNH INDUSTRIAL CAPITAL (INDIA) P LTD ROHITASWA PRADHAN 06-05-2023 DISPOSED 1347/COMM/2023
53 |OMP{l)COMM| 686 2023 CNH INDUSTRIAL CAPITAL (INDIA) P LTD ROJI SAMAL 06-05-2023 DISPOSED 1348/COMM/2023 |.
54 [OMP (I} COMM| 687 2023 CNH INDUSTRIAL CAPITAL (INDIA) P LTD SARBESAWAR SAHOO 06-05-2023 DISPOSED 1349/COMM/2023
55 | OMP({i)comm| 721 2023 YES BANK LTD PARVEEN BANSAL 06-05-2023 DISPOSED 1350/COMM/2023 |
56 | OMP{l)coMM/| 470 2023 KOTAK MAHINDRA PRIME LTD M/S DIWAKAR SINGH 08-05-2023 DISPOSED 1351/COMM/2023
57 |OMP{l)COMM| 471 2023 KOTAK MAHINDRA BANK LTD JAL HANUMAN GARMENTS 08-05-2023 DISPCSED 1352/COMM/2023
S8 [OMP(COMM| 475 2023 KOTAK MAHINDRA BANK LTD SERAI AHAMAD 08-05-2023 DISPOSED 1353/COMM/2023
59 | OmP{l)cCOMM| 508 2023 HDFC BANK LTD VARH GUPTA 08-05-2023 DISPOSED 1354/COMM/2023
60 | OMP({l) COMM]| 675 2023 KOTAK MAHINDRA BANK LTD DAGAR ENTERPRISES 08-05-2023 DISPOSED 1356/COMM/2023 |
61 [OMP(l)COMM| 613 2023 KOTAK MAHINDRA BANK LTD DEVENDRA KUMAR CHAURASIYA| 08-05-2023 DISPOSED 1355/COMM/2023
62 |OMP(l)COMM| 676 2023 KOTAK MAHINDRA BANK LTD DAGAR ENTERPRISES 08-05-2023 DISPOSED 1357/COMM/2023
63 | OMP(l)COMM| 678 2023 KOTAK MAHINDRA BANK LTD ARCHISH ENTERPRISES 08-05-2023 DISPOSED 1358/COMM/2023
64 |OmMP{l) COMM| 697 2023 YES BANK LTD HARUN KHAN 09-05-2023 DISPOSED 1359/COMM/2023
65 | OMP({l)COMM| 698 2023 YES BANK LTD SONU SAMAY SIGH 08-05-2023 DISPOSED 1360/COMM/2023

)
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